agedd. ...

myself, my spouse and dependants™®:

o7

years,

service and presently working as ..

-"M give herein below the details of the ass

belonging - to

V‘aar&l i%lo!!%g !.l'::»lti .3‘.

s (p\.)‘lf\ MART .. iy SON/daughter/wile ot NTRET...XR. Sanh

Bihese. wdbam.....Sbhes, ..
RTINS eI

ets {Immovable, movable, bank balance, etc.) of

A. talls of moyval ' :
{Assets in joint name indlcating the extent of joint owners hip will alsa have to be
givert} :

Niket ¥y S =
5F, Description Self E Spouse | Dependant-i Dependant-z | Deapendant-3
Ko, | e _ Name(S) | Name Hame Etc. Hame
(i} | Cash ' :

gsiooﬂlr“ [S'O(Joff'
(i1} | Deposits In 3 B sonl—
Banks, Financial {)10o0 |- 25 /} il it Sis
Institutions And | SQT fomK 0
- Flmancial
Campanigs
(ill} | Bonds, = 5 4 s 54
Dabentures and - il A e e
Shargs In
companies
(v} | Other financlal "
institutions, : i
MSS, Postal Ceo = e T
Savings, LIC
Palicies, etc
{(v] | Motor Vehicles  |§RoTeP-:3F (Rob -5y
| (details of i : Tk o Yl
make, etc.) 9 o9\
(wly | Jewellery (glve 15 g g |
details of J 3 =" e
weight and fouger siber - e
value)
(v} | Other assets,
such as values - L = i
of claims / (o
lxntemts
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the cas

companies should be given.

* pependant here means a person substantia

empioyes,

aw

& of non listed

iy dependent on the income ufrt:ne



B8,

alse have o be tndtcated;

Sr.

L S

mipdm Self

uupondmt-l
Name

Spouss
_Nama($)

Dependant-3 |

Dependant-2
Etc. Nama

Mame

(i)

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(i)

Non-Agricultural tand
Lacattants}
- Survey number(s)

- Extent (Total i

measurement}
-Current market value

(i)

- Extent (Total

Buildings (Commercial
and residential)
Location(s)

- Survey /door
nurmber(s)

measurement)
- Current market
value

(i)

¢ ekc.

| « Extent (Tolal

Houses / Apartments,

- Lacation(s)
- Survay fdoor
number(s)

measurement)
- Current market
value

R RET—

(V)

Others (such as
Entemst in property)

31

(2)

I gwe herein below the details of my ’{sablilties / overdues o pubtlc financial
institutions and gwemment siues.
[Nﬂ-te Plezase glve separate deﬁam for each item}

Sr. | Degeription " Name & addmss ‘of Bank / Amaunt cutstanding as
No. ' CEp - Financial Institutions(s) / O sisnsasrersns pissassiet
G ___Department (=) :
(a) | (i} Loans from Banks SBT T, 43,000
(ii) Loans from rmandal '
institutions —C B
(i) Gavemme.nt Dues:
(a) dues to deparmantﬁ, 2
: ﬁ} dues to departmenta_
;dea!ing with suppiy of 5 e
water . o
(c) dues to departments.
dealing with su;)piy of fois
electricity e
i




(d) dues to departments
dealing with telephones

(e} dues to departments
dealing with government
transport (including

_aircraft and helicopters)
(F) Other dues, If any

(b}

(1) Income Tax including
 surcharge [Also indicate
the assessment year upto
which Income Tax Raturn
flled. Give also Permanent
Account Number {(PAM)Y]

 BvPp g0l R qocf3e994c

(1) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tas return filed, ]

(i} Sales Tax [Only in
case of proprietary
- business|

o6

GPF/CPF/PRAN No. - [ No|d53€66€S §

Gender $a g ¥ I(WFJ

Date of Birth

{iv) Property Tax

¢ \ai Detall

e

o\ { ‘1 Lp o (DD/MM/YYYY)

Class/Graup - C '

Cadre

[A/B/C})

L 6 }&;Ct

frledecd (Dodor) BNS |

(Full Name

e.g. B.AS.-Bihar Administrative Service,

B.5,5.- Bihar Secretarlat Service ele.)

Home District = L Padaer ]

I hamby declare that the

knowi&dna and belief.

fodora

Placss. . o0l

Datg:;,,.mxﬂ&.,\.&,.‘??}."l

Mote;

Please sign each pag

above detai#ﬁ are true to the best of my

Signature ...,3 &D&@*‘W
Name ¢f Employes: QUQ(}L.%"W
Destgnmldr; . O3Mee .. Arvondent. . (Darda ™)
Department:....CaneXOR e ... 7

e of the declaration. Asset declaration form

‘must be in A4 size white paper with computer typed (singla side)

in prescribed format.



